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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 23/2023
In
M.A. No. 33 /2023
In
Original Application No. 75/2023
(I.A. No. 645/2023)

IN THE MATTER OF:
JAISHREE BANSAL ... APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE
CHANGE AND OTHERS

... RESPONDENT(S)
INDEX
S.No. Particulars Pages
L. Additional submission over objections submitted A-D
on 20.11.2023
2. ANNEXURE-4 1-62

Documents, complaint copies and photographs
regarding capturing our private land, sarkari chak
road, sarkari nali with unprocessed mixed waste
and GNN appointed companies destroying big trees

are being attached for your reference.

Place: New Delhi APPLICANT
Dated:
Through M
KUNWAR MOHD ASAD

Counsel for the Applicant

K & CO Legals

Chamber- 501, District and Session Court,
Raj Nagar, Ghaziabad- 201005

Contact: 9990953833

E-Mail: km.asad@live.com
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 23/2023
In
M.A. No. 33 /2023
In
Original Application No. 75/2023
(I.A. No. 645/2023)

IN THE MATTER OF:
JAISHREE BANSAL ... APPLICANT
VERSUS

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE
CHANGE AND OTHERS

.. RESPONDENT(S)

ADDITIONAL SUBMISSION W.R.T. OBJECTIONS SUBMITTED
BY THE APPLICANT, JAISHREE BANSAL ON 20.11.2023,
AGAINST ATR SUBMITTED BY THE DISTRICT HEALTH
OFFICER, GHAZIABAD NAGAR NIGAM.

In addition to objections filled on 20.11.2023, the Applicant by way of
additional information application craves leave of this Hon’ble Tribunal to
draw its kind attention to place on record certain new facts, as the matter

is posted to 16.01.2024 for further directions, if found necessary:

1. That the continuous illegal dumping of unprocessed waste by
Ghaziabad Nagar Nigam has been done in such a huge quantity that
the garbage mountain has entered 150-200 square feet inside our
private land by breaking our boundary wall and has captured our
land. A complaint regarding the same has been filed in Jansunwai
Portal, but has left unheard. Copy of complaint 40014023048094
dated 22.12.2023 with photographs attached for your reference on
page 41-46.
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2. That the leachates oozing out from the unprocessed mixed waste

garbage mountain is continuously entering in our private land is
getting accumulated over our land, resulting in destroying our
private land’s top soil, boundary wall. The leachates have destroyed
our private land’s 1500 square feet area (approx.). A complaint
regarding the same has been filed in Jansunwai Portal, but has left
unheard. Copy of complaint 40014023048080 dated 22.12.2023
with photographs attached for your reference on page 47-50.

. That for the release of leachates accumulating over our private land,
as the quantity of leachates was increasing on daily basis, we broke
our brick boundary wall from certain parts. Now the leachates
oozing out from Ghaziabad Nagar Nigam garbage is using our
private land’s 450 square feet area as drain and is getting
accumulated outside along our 157 feet long brick boundary wall.
The continuous leachates ejection and accumulation along our brick
boundary wall is damaging our 14 feet height and 157 feet long
brick boundary wall. Photographs attached for your reference on
page 52-53.

. That for complaining regarding the accumulation of garbage and
leachates over our private land after damaging/ breaking our
boundary wall, the applicant was threatened by government officials
to get booked in false/ forged F.I.R. The same has been intimated to
The Prime Minister Office, The Chief Minister Office Uttar
Pradesh, The Chief Secretary Uttar Pradesh, Hon’ble National
Green Tribunal, National Commission for Women, National Human
Rights Commission, Office of the WHO Representative to India,
Police Commissioner Ghaziabad, District Magistrate Ghaziabad
and DCP Rural/ Line Ghaziabad through mail dated 26.12.2023 and
registry post dated 27.12.2023. Copy of complaint along with
attachments and registry post receipts are attached for your

reference on page 1-51.
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5. It is worth mentioning that the continuous dumping of unprocessed
mixed waste in open by Ghaziabad Nagar Nigam is resulting in huge
damage to the environment, birds and other animals and causing

serious health hazards to the citizens.

6. That the illegal dumping is also destroying agriculture of local
villagers. Ghaziabad Nagar Nigam is dumping garbage alongside of
drain flowing backside of the land under question in huge mountain
structure. The garbage often falls from top of the mountain into the
drain line resulting in blocking the flow of drain and the drain water
mixed with garbage leachates ooze into the farmer lands situated on
the other side of the drain. Hence, the local villagers also resisted
against the illegal dumping of Garbage on the questioned land.
Some news articles, promissory note provided by Ghaziabad Nagar
Nigam to local villagers and photographs related to their “protest”

is attached for your reference on page 54-56.

7. That in addition to above would like to bring your attention over the
sarkari chak road and sarkari nali being illegally taken under control
and dumped Tons of unprocessed garbage over it in mountain form
by Companies appointed by Ghaziabad Nagar Nigam for dumping
unprocessed mixed waste. A complaint regarding the same was filed
in CPGRAMS Portal on 29.09.2023. Copy of complaint
MOCOP/E/2023/0024335 dated 29.09.2023 are attached for your

reference on page 39-40.

8. That apart from illegal dumping activities of Ghaziabad Nagar
Nigam, the crane operators working on the questioned land also
keeps on destroying big trees like sheesham and others of
surrounding areas. A complaint regarding the same has been filed in
Jansunwai Portal. Copy of complaint 40014023046259 dated
06.12.2023 with photographs are attached for your reference on 57-
62.
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9. That the Applicant with folded hands, in the above noted facts and
circumstances, prays that this Hon’ble Tribunal shall take strict
action by imposing exemplary costs and penalty upon the Swasthya
Adhikari, GNN for submitting false report before this Honourable
Tribunal and he shall also be penalised for continuously doing the
illegal activity of dumping waste (against the prescribed rules and

regulations) and harming the environment adversely.

It is therefore, in the foregoing circumstances, most respectfully prayed
that stay upon the dumping of waste at site be granted, as prayed in I.A.
No. 645 of 2023 and removal of unprocessed mixed waste dumped inside
our private land and compensation for refabricating our boundary wall and
any other appropriate directions may kindly be passed in favour of
Applicant and against Ghaziabad Nagar Nigam, in the interest of justice.

W(J?

Place: New Delhi APPLICANT
Dated: (JAISHREE BANSAL)
Thr
ough &
KUNWAR MOHD ASAD

Counsel for the Applicant

K & CO Legals

Chamber- 501, District and Session Court,
Raj Nagar, Ghaziabad- 201005

Contact: 9990953833

E-Mail: km.asad@live.com
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rEdiffma“ Mailbox of jaishree_br

Subject: Fw: Against illegal dumping of unprocessed mixed waste at
Bhikkanpur village, Ghaziabad 201003

From: jaishree bansal<jaishree_br@rediffmail.com> on Wed, 27 Dec 2023 11:08:30
To: "judicial-ngt"<judicial-ngt@gov.in>

Cc: "csup"<csup@nic.in>,<admn.ngt@nic.in>
2 attachment(s) - attachment.pdf (9.25MB) , Complaint_Letter_dated_26.12.2023.pdf (1.60MB)

Sir,

Please find the attachments. This is for your information and record please in the Matter I.A. 645 in E.A. 23/2023
listed before the Honorable Tribunal on 16.01.2024.

Regards,

JAISHREE BANSAL
Complainant under Matter I.A. 645 in E.A. 23/2023 in M.A. 33/2023 in O.A. 75/2023

R/0: R-4/37, RAJ NAGAR, GHAZIABAD, U.P. 201002
(M): +91-9999805616
Email: jaishree_br@rediffmail.com

From: "jaishree bansal"<jaishree_br@rediffmail.com>

Sent: Tue, 26 Dec 2023 18:19:12

To: "cp-pol.gz@up.gov.in"<cp-pol.gz@up.gov.in>

Cc: "narendramodi1234"<narendramodi1234@gmail.com>,<connect@mygov.nic.in>,"cmup"
<cmup@nic.in>,"complaintcell-ncw@nic.in"<complaintcell-ncw@nic.in>,"sg.nhrc@nic.in"
<sg.nhrc@nic.in>,"wrindia@who.int"<wrindia@who.int>,"dmgha"<dmgha@nic.in>,"dcp-rural.gz@up.gov.in"<dcp-
rural.gz@up.gov.in>

Subject: Against illegal dumping of unprocessed mixed waste at Bhikkanpur village, Ghaziabad 201003

To: Police Commissioner, Ghaziabad
Sir,

Please find my complaint dated 26.12.2023 along with the proofs attached in attachment for your information and
necessary onward action.

Regards,
JAISHREE BANSAL

R-4/37, Raj Nagar, Ghaziabad 201002
(M): +91-9999805616/ 8178560452

CC:
PMO, India
CM, UP, India

National Commission for Women, India
National Human Rights Commission, India
Office of the WHO Representative to India
District Magistrate, Ghaziabad, U.P., India
DCP Rural/ Line, Ghaziabad, U.P., India
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

OA No. 75/2023

IN THE MATTER OF:

Jayshree Bansal ... Petitioner
Versus
State of UP & Others ...Respondents
INDEX
S. No. PARTICULARS PAGE No.
1. Action taken Report 1-3
2. ANNEXURE R-1
Departmental ATR by the District Health 4
Officer
3. ANNEXURE R-2
Minutes of the 9% Meeting dated 10.12.2022 5-8
of the Swatchh Bharat Mission regarding
Solid Waste Management
4. ANNEXURE R-3
Detailed Project Report For “Scientific
Dumpsite Land Reclamation through Bio- 9-139

mining and Resource Recovery at Ghaziabad
City” Under Ghaziabad Nagar Nigam

Date: 14.03.2023
Place: New Delhi

Municipal Commissioner

Through Counsel

‘ MSLLA .

(VIBHAV MISHRA)
Ch: 221, C.K. Daphtary Block, Tilak Lane,
Supreme Court of India, New Delhi-110001

(M): 9473565666/9811828487
(e):vibhavmishra@outlook.in
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
OA No. 75/2023

IN THE MATTER OF:

Jayshree Bansal ... Petitioner
Versus

State of UP & Others ...Respondents

ACTION TAKEN REPORT

MOST RESPECTFULLY SHOWETH:

1. That the above captioned matter was listed before this
Hon’ble Tribunal on 10.02.2023, wherein this Hon’ble

Tribunal was pleased to pass the following order:

“...Dumping can be only of residual part after
processing. The  photographs suggest that
unprocessed waste is being dumped which needs to
be verified by the Ghaziabad Nagar Nigam and
remedial action taken. Ghaziabad Nagar Nigam may
give an action taken report to this Tribunal on or
before 15.03.2023 by e-mail at judicialngt@gov.in
preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF with
factual status of area of land occupied, quantity of
waste already deposited (legacy waste) at the site,
current quantity of waste being dumped per day,
status of waste processing facility and authorization
under the Rules. If found necessary, the report may be
placed before the bench for further directions.
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Subject to above directions, the application is disposed

of.

Copy of this order be forwarded to Ghaziabad Nagar
Nigam by email for compliance. The applicant may
serve a copy of application on Ghaziabad Nagar
Nigam and file an affidavit of service within one week.

2. That pursuant to the above order, the District Health Officer

(Nagar Swasthya Adhikaari) of the Ghaziabad Nagar Nigam
submitted a report to the Municipal Commissioner
Ghaziabad, for filing and appraising the accompanying above
to the Hon’ble Tribunal for the works carried out and
Detailed Plan of Action, which have been taken and is
intended to be taken in coming months to remedy the
disposal of Waste in Ghaziabad.

. That the departmental ATR by the District Health Officer is

annexed herewith and marked as ANNEXURE R-1.

. That the minutes of the 9™ Meeting dated 10.12.2022 of the
Swatchh Bharat Mission regarding Solid Waste Management
wherein which, Agenda Note-3 for the treatment of Legacy
Waste of Ghaziabad, Aligarh and Ayodhya is annexed

herewith and marked as ANNEXURE R-2.

. That the “Detailed Project Report For “Scientific Dumpsite
Land Reclamation through Bio-mining and Resource

Recovery at Ghaziabad City” Under Ghaziabad Nagar Nigam”
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(Edn December 2022) is annexed herewith and marked as

ANNEXURE R-3.

6. That the Municipal Corporation, Ghaziabad is tediously
working round the clock for the disposal of the legacy waste
and making an attempt to remedy the issue of pollution as

soon as possible and committed to make Ghaziabad clean

and green.

Municipal Commissioner

L
Through Counsel =

(VIBHAV MISHRA)

Ch: 221, C.K. Daphtary Block, Tilak Lane,

Supreme Court of India, New Delhi-110001

Date: 14.03.2023 (M): 9473565666/9811828487

Place: New Delhi (e):vibhavmishra@outlook.in
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The Photographs suggest that unprocessed waste is being dumped which needs to be
verified by the GNN and remedial action taken. GNN may give an action taken report
(ATR) to this Tribunal on or before 15-03-2023 by e-mail at judicialngt@gov.in preferably in
the form of searchable PDF/OCR Support PDF and no in the form of image PDF with
factual status of area of land occupied, quantity of waste already deposited (legacy Waste)
at the site, current quantity of waste being dumped per day, status of waste processing
facility and authorization under the Rules. If found necessary, the report may be placed

before the bench for further directions.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
EXECUTION APPLICATION No. 23 OF 2023

IN

MA No. 33 OF 2023
IN

OA NO. 75 OF 2023

IN THE MATTER OF:

Jaishree Bansal ... Petitioner
Versus
State of UP & Ors ... Respondents
INDEX
S.NO. PARTICULARS PAGE NO.
1. Status Report on behalf of Ghaziabad Nagar 1-17
Nigam B

2. ANNEXURE A-1

The true copy of the Contract Agreement dated
24.06.2022  between Nagar Swasthya 18-22
Adikhari, Ghaziabad Nagar Nigam and M/s
Geron Engineering Pvt Ltd

3. ANNEXURE A-2

True copy of the Minutes of the 10" Meeting of
the Swatchh Bharat Mission 1.0- Urban on
28.02.2023 for the Solid Waste Management
conducted under the chairmanship of the 23-94
Additional Chief Secretary/ Principal
Secretary, Urban Development Department

4. ANNEXURE A-3

The true copy of the letter No.
585/Health/2023-24 dated 02.09.2023, 95
thereby directing M/s Rollz India Waste
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Management Pvt Ltd & Geron Engineering Pvt
Ltd. to deposit FDR/ BG for Rs. 65,00,000/-
in the name of Accounts Officer

5. ANNEXURE A-4

The true copy of the agreement dated
30.09.2023 entered into between M/s Rollz
India Waste Management Pvt Ltd in JV Geron 96-98
Engineering Pvt Ltd. and Ghaziabad Nagar
Nigam

6. ANNEXURE A-5

True copy of the “Guidelines for Disposal of
Legacy Waste (Old Municipal Solid Waste) Edn 99-129
February, 2019 issued by CPCB

7. ANNEXURE A-6

The true copy of the guidelines issued by the 130
Govt of U.P. for Leachate Management

Ghaziabad Nagar Nigam

Through Counsel \tﬁ
Date: 05.10.2023 “U AT
Place: Ghaziabad WY =

(VIBHAV MISHRA)
Advocate-on-Record

Ch No. 221, C.K. Daphtary Block,
Tilak Lane, Supreme Court of India
New Delhi-110001

(M): 9473565666

(E): vibhavmishra@outlook.in
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
EXECUTION APPLICATION No. 23 OF 2023

IN

MA No. 33 OF 2023
IN

OA NO. 75 OF 2023

IN THE MATTER OF:

Jaishree Bansal ... Petitioner
Versus
State of UP & Ors ... Respondents
STATUS REPORT

MOST RESPECTFULLY SHOWETH:

1. That the present matter is pending before this Hon’ble Tribunal
and is next listed on 01.11.2023.

2. That in compliance of the directions dated 10.02.2023 issued
by this Hon’ble Tribunal in OA No. 75/2023, action taken
report dated 14.03.2023 was filed by the Municipal Corporation,
Ghaziabad (GNN), whereby it was deposed before this Hon’ble
Tribunal that the Detailed Project Report was formulated for

Land Reclamation through Bio-mining and Resource Recovery.
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3. That in paragraph 4 of the order dated 26.04.2023, this Hon’ble
Tribunal observed as under:

“.... It is not clear what is the scale laid down for
remediation cost and how much is collected from
waste generators. This has to be done under the
statutory rules instead of everything remaining
loose ended and undefined. It is also not clear as to
where the waste is now being dumped after the
dump site has been closed in September, 2022 on
account of it having exceeded its capacity, as stated
in the report. Thus, the matter needs to be looked
into and remedial action taken at higher level in the
State.”

4. That the report filed by the Municipal Corporation was placed
before this Hon’ble Tribunal in MA No. 33 of 2023, whereby this
Hon’ble Tribunal was pleased to pass the following order:

“In view of above, the District Magistrate and
Ghaziabad Nagar Nigam may take further remedial
measures as per law and give their report to the
Chief Secretary, UP within one month from today.

The Chief Secretary, UP may review the compliance
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2

status and ensure further remedial action and send
a separate report along with the report to be filed in
O.A. No. 606/2018 with the Registrar General of
this Tribunal. If found necessary, the registry may
place the matter before the Bench for further orders.
The report may give status of legacy waste at the
site in question and any other site apart from
Jagjeevanpur, apart from status and adequacy of

waste processing facilities.”

5. That it is most respectfully submitted that on 24.06.2022, the

District Health Officer (Nagar Swasthya Adhikari) entered into
an agreement with M/s Geron Engineering Pvt Ltd after open
tendering process, with M/s Geron Engineering Pvt Ltd being
the L-1, for handling, storage, segregation, processing and
scientific disposal of Municipal Solid Waste (MSW) received at
site from the GNN of 1500 TPD capacity for a period of 5 years
or till the commissioning of Waste-to-Energy plant proposed at
Galand or any other place is allotted by the GNN.

The true copy of the Contract Agreement dated

24.06.2022 between Nagar Swasthya Adikhari, Ghaziabad

18
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Nagar Nigam and M/s Geron Engineering Pvt Ltd is annexed

herewith and marked as ANNEXURE A-1 (Page 18to 22).

. The scope of the work includes that M/s Geron Engineering Pvt
Ltd shall identify the land and create the processing site for the
disposal of MSW.

. No legacy waste is being created by the GNN and as on today
and; there is no “dump-site” in Ghaziabad. The processing-site
is in Village- Morta where with the help of 3 Warrior Machines,
S Trommel, 4 ballistic and 9 poklane machines, the capacity of

which are as under:

Machines Units | Capacity Processing
Warrior 3 S50 TPH 1200 TPD*
Trommel S 30 TPH 1200 TPD*
Ballistic 4 30 TPH 960 TPD*
Poklane 9 - -
* when machines function for 8 hours in ideal climatic
conditions.

8. That from September 2022, all waste collected is directly sent

to Village- Morta, where processing site of M/s Geron
Engineering Pvt Ltd is located and there is door-to-door waste
collection with maximum source-segregation. It is humbly
submitted before this Hon’ble Tribunal that no alternate land
except Village- Morta is available with Ghaziabad Nagar Nigam

for processing of MSW.
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9.

That the salient features of the contract are:

L

1L

111

1v.

Development, Operation and maintenance of the required
infrastructure  for Handling, Storage, Segregation,
Processing and Scientific Disposal of MSW as per SWM
Rules 2016 by M/ s Geron Engineering Put Ltd.

The compliance of Solid Waste Management Rules 2016
and other applicable laws within Ghaziabad.

GNN shall arrange to transport only the MSW waste till the
identified processing site. The MSW waste should not
contain C&D waste, drain silt waste, horticulture waste,
biomedical waste, hazardous waste or any prohibited
waste as per SWM Rules 2016.However, in case of any
C&D Waste / Drain silt is found in the vehicles
transporting the waste, it shall be stored separately by the
Contractor and the same information will be shared with
GNN and C&T Operator on the same day.

M/s Geron Engineering Put Ltd to provide adequate plant
and machinery for processing / segregation of solid waste
including mobile machinery of adequate capacity.

M/s Geron Engineering Put Ltd to setup the MRF facility for

Segregation / processing of MSW into dry, wet and inert
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XIIIL.

XIV.

4
240
L)

N/

fractions by adopting appropriate technologies as per
applicable law. The disposal of segregated fractions shall
be done by the Contractor outside the MRF facility as per
applicable law.

Identification & finalization of the land for setting up the
MRF for unloading and handling of the MSW and its
segregation/processing shall be in scope of the Contractor.
The land should have access road to the site. GNN shall
endorse the land lease agreement between the private
party and the Contractor. In case the payment for land
shall be done by GNN, it shall be deducted from the
Contractor's bill. In case land is provided by GNN, market
rent of the land will be deducted by GNN from the
Contractor's bill.

The MSW waste shall be stored for each day separately for
30-45 days. Post the decomposition of waste in 45 days, it
shall be processed.

Unloading of waste shall be facilitated 24x7 for all days.
During the rainy days, MSW received at the plant shall be

stored and can be processed by the Contractor post the
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XVII.

XVIIIL

XIX.

rainy season is over. The Contractor shall ensure that any
backlog MSW stored due to rainy season is cleared within

3-4 months post the rainy season.

The RDF shall be sent either for co-processing or waste to
energy plant for scientific disposal at the own cost of the
Contractor.

The Contractor shall have no right to claim the EPR under
this agreement as GNN has separate arrangement for the
same.

GNN shall not provide any, electricity or facility for the
processing plant. The entire responsibility for infrastructure
development at the processing plant and its operation &
management shall be of the Contractor.

Any MSW generated within the GNN jurisdiction area by
other government or local bodies like GDA, Awas Vikas or
any Bulk Waste Generator like Airport authority, railways,
malls, societies etc. can be directly transported by the
respective body to the MSW processing facility and the
respective body shall directly pay the Contractor same

price per ton as finalized under this contract.
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XX. Till the time, the Contractor identifies and makes the new

processing site operational, it shall setup the mobile

machinery at the current site of GNN and start processing

the existing waste. The Contractor shall ensure processing

of existing waste also at the same price per ton basis as

finalized in this contract.
That in the 10%* Meeting of the Swatchh Bharat Mission 1.0-
Urban on 28.02.2023 for the Solid Waste Management
conducted under the chairmanship of the Additional Chief
Secretary/ Principal Secretary, Urban Development Department
was conducted whereby guidelines were formulated that the
Computation of the Legacy Waste shall be done by Satellite
Imaging, Contour Survey & weighing (whichever is less).

The true copy of the Minutes of the 10% Meeting of the
Swatchh Bharat Mission 1.0- Urban on 28.02.2023 for the
Solid Waste Management conducted under the chairmanship of
the Additional Chief Secretary/ Principal Secretary, Urban
Development Department is annexed herewith and marked as

ANNEXURE A-2 (Page 23to 94).

That the DPR of the GNN prepared on the basis of third-party

survey was considered in the meeting in the 10™ Meeting of the
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13.

Swatchh Bharat Mission and it was noted that at present
272214 Tonne of Legacy waste is present within the Municipal
Limits of Ghaziabad. In the DPR prepared by the GNN with the
help of third-party survey for Land Reclamation through Bio-
mining, Resource Recovery and complete eradication of Legacy
waste, the estimated cost of the project was calculated to Rs.
9,11,00,000.00 (Rupees Nine Crore and Eleven Lac Only),
whereas after vetting of the DPR from the Regional Centre for
Urban & Environmental Studies, Lucknow (RCUES), the cost of
the legacy waste treatment was enhanced to Rs.
13,41,28,013.00, which comes to Rs. 492.73 per-tonne.

That advertisement dated 22.04.2023 was published by the
GNN in the newspapers calling upon the bid for the treatment
of Legacy Waste through Bio-remediation, resource recovery
and scientific rejects disposal at Bhikkanpur Pipeline Road,
Ghaziabad.

That after technical examination of Bids, Financial bids were
opened on 30.05.2023, wherein M/s Rollz India Waste
Management Pvt Ltd & Geron Engineering Pvt Ltd. were

declared as L-1 quantifying the cost of processing at Rs. 478/-
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per- tonne as against the cost estimated by the RCUES, which
was at Rs. 492.73 per-tonne.

That GNN is not only dedicated to safe-guard environment, but
also committed to save government exchequer.

That the State- Director Swatchh Bharat Mission- Urban vide
letter No. 283 /N. AA./2023-24 dated 18.08.2023 has approved
the cost of Rs. 478/- per-tonne for the total 26900 Tonne
quantifying the total cost to stand at Rs. 12,85,82,000/-.

That vide letter No. 585/Health/2023-24 dated 02.09.2023, the
undersigned has directed M/s Rollz India Waste Management
Pvt Ltd & Geron Engineering Pvt Ltd. to deposit FDR/ BG for
Rs. 65,00,000/- in the name of Accounts Officer within 7 days
from the date of the receipt of the letter and get the agreement
executed after submitting the stamp-papers as per rules.

The true copy of the letter No. 585/Health/2023-24 dated
02.09.2023, thereby directing M/s Rollz India Waste
Management Pvt Ltd & Geron Engineering Pvt Ltd. to deposit
FDR/ BG for Rs. 65,00,000/- in the name of Accounts Officer

is annexed herewith and marked as ANNEXURE A-3 (Page

to 95).
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18.

19.

That on 30.09.2023, contract has been entered into between
M/s Rollz India Waste Management Pvt Ltd in JV Geron
Engineering Pvt Ltd. and Ghaziabad Nagar Nigam, through the
Nagar Swasthy Adhikaari. The true copy of the agreement dated
30.09.2023 entered into between M/s Rollz India Waste
Management Pvt Ltd in JV Geron Engineering Pvt Ltd. and
Ghaziabad Nagar Nigam is annexed herewith and marked as

ANNEXURE A-4 (Page 96to 98).

That regarding fire incident, it is submitted before this Hon’ble
Tribunal that prior to this, no fire incident has taken place at
any legacy waste site in Ghaziabad. This incident was first of its
kind and was accidental in nature. So far Ghaziabad Nagar
Nigam has processed 6.50 Lac Metric Tonnes of Legacy Waste
in various sites and this fire was controlled and extinguished
strictly in accordance with the guidelines of CPCB.
That Cl. 4.4.3 titled Fire Control and Safety of the “Guidelines
for Disposal of Legacy Waste (Old Municipal Solid Waste) Edn
February, 2019 issued by CPCB provides as under: :
“Most large dumpsites are smoldering from hidden fires.
Methane itself is flammable with a blue flame, and

supports the yellow-flame burning of combustible plastics,
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cloth and oily rags. Sometimes flammable industrial waste
finds its way onto dumpsites, aggravating the problem.

It is difficult to begin bio-remediation work on a
smoking dump. Sometimes digging into the dump awakens
hidden fires. So fire control is important. Adding water
increases the generation of both methane and leachate
and is counter-productive, not a long-term solution. Adding
soil cover to smother the flames adds more material to a
heap that one is trying to bring down.

There is a better way, again requiring creative
common-sense and experience and training of earth-mover

drivers. Most fires within heaps have a point source — a

bag of textile discards or plastic waste or a ball of oily rags.

Earthmover drivers must learn to dig in and pluck out
these burning balls of fire. These should be laid nearby on

the surface of the dump and then rubbed out with the back

of the excavator shovel to extinguish the flames and smoke.

Wet soil should be kept handy to immediately plug the
excavated hole. Adding composting bio-cultures can be
tried, to counter the anaerobic conditions around the

burning spots. Smoking points must be tackled patiently
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and systematically, one by one, till the dump is smoke-free
to begin stabilizing operations by bio-remediation.

It is important to do the risk assessment and an
onsite emergency plan should be kept handy prior to
commencement of dumpsite bio-remediation & bio-mining.”

The true copy of the “Guidelines for Disposal of Legacy Waste
(Old Municipal Solid Waste) Edn February, 2019 issued by

CPCB is annexed herewith and marked as ANNEXURE A-5

(Page 99to 129).

That the intensity of fire was such that entering into the heap
was not possible without risk and therefore it was decided that
water be sprinkled to first — bring down the temperature of the
heap, make it wet so that the flammability of the flammable
material could be reduced and then ultimately extinguish it
completely.

That fire in dump site is common because of Methane, which is
highly flammable and can ignite for innumerable reasons.

That for Leachate Management, Aeration of Waste is one of the
established procedures as the guidelines issued by the Govt of
U.P. Aeration introduces oxygen, preventing anaerobic

conditions. This reduces methane generation, a potent
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24.

25.

greenhouse gas, and minimizes the risk of spontaneous fires
due to methane build-up.

The true copy of the guidelines issued by the Govt of U.P.
for Leachate Management is annexed herewith and marked as

ANNEXURE A-6 (Page 1360 )

That GNN, for aeration, has made groves in the legacy waste to
prevent further methane build-up and to speed up its drying.
That this year, due to very heavy unseasonal rains starting
from March until onset of Monsoon, the treatment of Legacy
waste has been hampered and the processing of MSW has been
adversely affected. This is one of the reason why the duration of
MSW treatment is not being increased from 8 hours, because
the available MSW for processing exhausts in this duration.
Notwithstanding the above, both M/s Geron Engineering Pvt
Ltd and GNN are constantly keeping close eye on the climatic
conditions and are determined to increase the processing
capacity once the rainy season is over and the waste is ready
for processing.

That following are the future plans for the MSW Management

as undergoing MSW projects:
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A. Construction of 300 TPD Bio-CNG plant from Wet Waste.
(PPP Model) in Village-Dundahera.

B. Proposed 1500-3000 TPD Waste-to-Energy Plant at
Village- Galan (District- Hapur). However, due to public
resistance, this project is delayed. Once it gets
commenced, all MSW shall be processed at this place.

26. That nothing material is concealed herefrom.

Ghaziabad Nagar Nigam
( [

Through Counsel | KLV\
Date: 05.10.2023 'IU N
Place: Ghaziabad Voo
(VIBHAV MISHRA)
Advocate-on-Record
Ch No. 221, C.K. Daphtary Block,
Tilak Lane, Supreme Court of India
New Delhi-110001
(M): 9473565666
(E): vibhavmishra@outlook.in
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
EXECUTION APPLICATION No. 23 OF 2023

IN

MA No. 33 OF 2023
IN

OA NO. 75 OF 2023

IN THE MATTER OF:

Jaishree Bansal ... Petitioner
Versus
State of UP & Ors ... Respondents

AFFIDAVIT
I, Dr. Mithilesh Kumar, S/o Shri Bhushan Singh aged about 42 Years

presently working as Nagar Swasthya Adhikaari with the Ghaziabad
Municipal Corporation, State of Uttar Pradesh do hereby solemnly affirm

and declare as under;-

PRESENTLY AT DELHI

I That I am the duly authorized officer of Ghaziabad Nagar Nigam in
the above- noted petition and as such I am well conversant with the
facts of this case and thus I am competent to swear this affidavit.

2. That the accompanying application may be read as part and parcel of

this affidavit which are not repeated for the sake of brevity and has
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been drafted and filed by the empanelled counsel as per my

instructions. I understood the contents of the above-mentioned
4

application and the same are true and correct to the best of my

knowledge as verifiable from the official records of the case.

3 That the annexures filed along with above-mentioned application are

true and correct of their respective originals.

Pl
DEPONENT
VERIFICATION: B
A [ A0 N\
Verified at Ghaziabad on the" 5. day of / gl;f' , 2023 that the contents of
i \MJ,I ST O‘y / 1877
\Z\%.02 iy /|

B
\"" 3\ 5205,

the above affidavit contained 1ntHQ\parwé”;td3 are true and correct to my

N W
il"“ 3‘-‘:"’

knowledge derived out of records. No part of it is false and nothing

material has been concealed therefrom.

bz o
DEPONENT
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12/26/23, 5:17 PM 358 Grievance Status 39
Details for registration number : MOCOP/E/2023/0024335

Name Of Complainant JAISHREE BANSAL
Date of Receipt 29/09/2023
Received By Ministry/Department Cooperation

Grievance Description

Cooperation >> Others

As per Uttar Pradesh government Land records, there is a chak road on agriculture land khata number 00054, between khasra
number 6 and khasra number 7&8, located at jagjivanpur village, Ghaziabad, U.P. 201003. This chak road has been illegally taken
under control by Ghaziabad Nagar Nigam and GNN has dumped garbage over it in huge quantity, resulting in complete closure of
this road. | have been complaining about this in Jansunwai portal of U.P. but unfortunately, no action has been taken yet. Please help
in getting the road cleared from garbage and provide easy and clear passage to the commuters.

Current Status Case closed
Date of Action 25/10/2023
Remarks

e SHfIBHTRY & TR W ARG SRiaTe! gul TS 718 Ud 3R SiHifed U dey & ey § WieR 3aid & § [ Iad Ridbrd
& Pt 718 fqurTia HridTE! SReT Sadidh g Tay HR UTex Haqur g Uit 8

Rating 1

Appeal Details
Appeal Number
Date of Receipt
Appeal Text
Current Status

Officer Concerns To

Officer Name Shri Bhaskar Pandey (Joint Secretary)

Organisation name Government of Uttar Pradesh

Contact Address Chief Minister Secretariat, Room No. 321, U.P. Secretariat, Lucknow
Email Address bhaskar.12214@gov.in

Contact Number 05222226350

e [ x coe |

https://pgportal.gov.in/Status/PrintDetail/03FAE86EDD358A60DB0OBF8C29323DF06A78BD2BF12CF5183F5A4E6C07FE80288 17
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12/26/23, 5:20 PM 363IGRS | Dashboard 44

Ty T : 40014023048094 , faAI® - 26 Dec 2023 d& &I fRUf

3MAgA®d! P faavr :
Rreraqa T@@r:-
40014023048094

JTAGH BT ATH-

jaishree bansal

fawa-

Please help in getting the garbage fallen on our boundary wall, damaging it completely and oozing inside our premises,
removed and in refabrication of our boundary wall, broked by by Ms GEPL's garbage.. The garbage belongs to the
unprocessed mix waste dumping going on behind our our boundary wall by Ms GEPL in mountain type form. This is also
worth mentioning that the dumping is going on illegally over the sarkari chak road and sarkari nali as per GDA Bhulekh.
One photograph is attached for your reference and necessary onward action please. Location is Main pipeline road, near
bhikkanpur village, ghaziabad 201003..

Department -

afers

Complaint Category -

fraifera adia-
21-01-2024
Ry ot Rufa-

Level -

YT IR

Post -

YTEE/IHRT e

T AT Sy-

T Blsae -
feip B BigdP -
Bleds ot fRAfA -
Click here

AYe- sifam Hiay & aftfa T &t Ry Faw-5 7 sifera sfeRt F TR R g2l sriargt gifdr g
STl GIRT TG 31T -

$9. i omw UG W MEndAde  omen omen fRfa  emufv daHe
BT Fae A B BEari] i C3C]
UPR  SUPRI

1 SfaRkd  efFareT  22-12- YHITEMIUR]  25- g faia
gy 2023 epgRe 12- SR
TR, SHUeC- 2023 ST
TisTaTeTe, gferd B [GE]

https://jansunwai.up.nic.in/ComplaintTracker 11
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12/26/23, 5:21 PM 367IGRS | Dashboard 48

Ty T : 40014023048080 , faAI® - 26 Dec 2023 d& &I fRUf

3MAgA®d! P faavr :
Rreraqa T@@r:-
40014023048080

JTAGH BT ATH-

jaishree bansal

fawa-

Please help in getting the leachates accumulating over our land, removed.. The leachates is oozing out from unprocessed
mix waste dumping going on behind our our boundary wall by Ms GEPL in mountain type form. This is also worth
mentioning that the dumping is going on illegally over the sarkari chak road and sarkari nali as per GDA Bhulekh. Some
photographs are attached for your reference and necessary onward action please. Location is Main pipeline road, near
bhikkanpur village, ghaziabad 201003

Department -

afers

Complaint Category -
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e T/ : 40014023046259 , faTd - 10 Jan 2024 dF & R

STdg-Thdi T faavor :

Rrera we:-

40014023046259

TGP P ATH-

JAISHREE BANSAL

fawg-

Crane operator working for M/s GEPL at Jagjeevanpur village, pipeline road are illegally cutting road side big alive green sheesham
trees without any permit from forest department. CCTV has captured their illegal activity done on 05.12.2023 at 19:18 hrs. Some photos
of big tree lying without life on ground is attached for your information. The CCTV footage can be taken from me by contacting at
8178560452. Please taken appropriate action against the culprit as per law.
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